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BENCH II 

The Hon’ble Justice Shampa Sarkar 

Smt. Chandreyi Alam, Learned Advocate 

Court Room No: 8 

SL. NO. CASE NO. NAME OF THE PARTIES 

1. 
FMAT  

607/2019 
National Insurance Co. Ltd. Vs.  Gourab Bhattacharyya @ Gour 

Bhattacharyya 

2. 
FMAT  

274/2018 
National Insurance Co. Ltd. Vs. Kalpana (Sikdar) Sarkar 

3. 

FMAT 
1319/2019 
With COT  
32/2020 

National Insurance Co. Ltd. Vs. Bimala Dolai & Ors. 

4. 
FMAT  60/2020 
CAN 1216/2020 

National Insurance Co. Ltd. Vs. Pramila Dey  & Ors. 

5. FMA 2214/2015 National Insurance Co. Ltd. Vs. Saifuddin Sekh & Anr. 

6. FMA 2236/2015 National Insurance Co. Ltd. Vs. Sekh Montaz Ali &  Ors. 

7. 
FMAT  

1178/2017 
National Insurance Co. Ltd. Vs. Smt. Mallika Jana 

8. 
FMAT  

297/2017 
National Insurance Co. Ltd. Vs. Sanjoy Mondal 

9. 
FMAT  

296/2017 
National Insurance Co. Ltd. Vs. Ananta Bar 

10. 
FMAT  

4469/2006 
National Insurance Co. Ltd. Vs. Asha Das 

11. 
FMAT  

383/2012 
FMA 684/12 

National Insurance Co. Ltd. Vs. Ram Krishna Netia & Ors. 

12. FMA 4455/2016 National Insurance Co. Ltd. Vs. Shymali Roy & Anr. 

13. 
FMAT  

771/2015 
FMA 4558/2016 

National Insurance Co. Ltd. Vs. Nitai Sarkar & Anr. 

14. 
FMAT  

885/2016 
FMA 65/17 

National Insurance Co. Ltd. Vs. Siddique Hossain & Anr. 

15. 
FMAT  

223/2017 
National Insurance Co. Ltd. Vs. Chinu Chowdhury 

16. 
FMAT  

249/2017 
National Insurance Co. Ltd. Vs. Kadar Ali Mondal 

17. FMAT 607/2019 National Insurance Co. Ltd. Vs Bijola Adhikary 

18. FMAT 63/2004 National Insurance Co. Ltd. Vs. Bibekananda Mondal 

19. 
FMAT  

112/2015 
National Insurance Co. Ltd. Vs. Suchitra Parichha 

20. 
FMAT  

717/2014 
FMA 2560/2014 

National Insurance Co. Ltd. Vs. Nidhi Jain & Ors. 

21. 
FMAT 34/2020 

 
Madan Mohan Das & Ors. Vs. Future General India Insurance 

Co. Ltd. & Anr. 

22. FMA 2031/18 
Magma HDI General Insurance Co. Ltd. Vs. Fulmani Barik & 

Anr. 

23. FMAT 585/2018 
Reliance General Insurance Co. Ltd. Vs Jamini Kanta Gayen & 

Ors. 
 



 

24. 

FMAT 724/2014 
+ FMAT 

734/2014 
FMA 793/2016 

with FMA 
794/2016 

SBI General Insurance Co. Ltd. Vs. Pratima Sarkar & Ors. 

25. 
FMAT 739/2014 
FMAT 735/2014 

SBI General Insurance Co. Ltd. Vs. Anita Munda & Ors. 
 
 

26. 

FMAT 
1020/2016 

FMA 509/18 
With COT 
32/2018 

CAN 
10145/2018 

Magma HDI General Insurance Co. Ltd. Vs. Shyamali Biswas & 
Ors. 

27. 
FMAT 729/2011 
FMA 1430/2011 

TATA AIG General Insurance Co. Ltd.  Vs. Tapas Saha & Ors. 

28. FMA 1830/2018 
TATA AIG General Insurance Co. Ltd.  Vs. Raj Kumar Ghosh & 

Anr. 

29. FMAT 453/2018 Kaushalaya Das Vs Magma HDI 

30. FMA 972/2012 
Anima Manna & Ors.  Vs. United India Insurance Co. Ltd. & 

Anr. 

31. 
FMAT 

1161/2019 
FMA 571/2020 

Durga Rani Bag & Anr. Vs. United India Insurance Co. Ltd. & 
Anr. 

32. 
FMAT 53/2020 
FMA 507/2020 

Sudha Devi & Ors. Vs. United India Insurance Co. Ltd.& Anr. 

33. 
FMAT 101/2019 
FMA 317/2019 

Oriental Insurance Co. Ltd. Vs. Sarifuddin Ahmed & Anr. 

34. FMA 1229/12 
Bajaj Allianz General Insurance Co. Ltd.  Vs. Sambhunath 

Chakraborty & Anr. 

 


